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Shri Dinen Bhatacharya (Seram- 
pore): In the mean time the workers 
will be killed. What will be the fate 
of the workers?

14.31 hrs.

COMMITTEE ON PRIVATE MEM­
BERS' BILLS AND RESOLUTIONS

S e v e n t y - s ix t h  R e p o St

Shri Hem Raj (Kangra): Sir, I beg 
to move:

“That this House agrees with 
the Seventy-sixth Report of the 
Committee on Private Members 
Bills and Resolutions presented to 
the House on the 8th December, 
1965.”

Mr. Deputy-Speaker: The question 
is:

“That this House agrees with 
the Seventy-sixth Report of the 
Committee on Private Members 
Bills and Resolutions presented to 
the House on the 8th December,
1965.”

The m otion was adopted.

14.31J hrs.
RESOLUTION RE: OIL INDUSTRY

Mr. Deputy-Speaker: The House
will now proceed with the further 
discussion of the following Resolution 
moved by Shri P. K. Vasudevan Nair 
on, the 26th November, 1065: —

“This House is of opinion that 
in view of the present emergency, 
the oil industry should be placed 
in the public sector."

S h r i  V a s u d e v a n  Nair was o n  his 
legs. He is not present here.

Shri Warior (Trichur): He is held 
Up at the Coir Board meeting at Rma- 
kulam.

Mr. Deputy-Speaker: His speech is 
deemed to have been finished. I will 
now place the Resolution before the 
House.

Resolution moved:
“This House is of opinion that 

in view of the present emergency, 
the oil industry should be placed 
in the public sector.”
There are two amendments. Are 

they being moved?
Shri Shree Narayan Das (Darbhan- 

ga): I beg to move:
“That for the original resolu­

tion, the following be substituted, 
namely: —

‘This House is of opinion that 
a Committee consisting of mem­
bers of Parliament be immedia­
tely appointed to consider the 
necessity and desirability of 
placing the oil industry in the 
public sector in view of the 
present emergency or other­
wise’.” ( 1).
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Mr. Deputy-Speaker: One hour and 
eighteen minutes are left for this Re­
solution.

Shri Shree N a ra y a n  Das.
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